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INTRODUCTION

In purBLEnce of the pracaours sdoplad andar Rike 281 of the Rukes af
FProcedure and Conduct of Business for laying the Study Tour Reports on the
Tablas of both the Housos of Pariament, !, Chalrman, Committes pn Public
Undertakings have been autharised by the Commitiee to lay the Study Tour
Report on their behalf, lay the Study Tour Report of the Committee on their
discussions with the officials of Cantral Warehcusing Corparation Ltd.

2 The Commil=e hek discusskos with iha officials 21 Chenrai on
18.1.2801. A copy of the bour programme is annexea [Annexung-l).

3

on 15" May, 2001

4, The Cormitee wish 1o exgress their fanks to Central Warehzusing
Corporation Ltd for providing facilities during the visit of the Committee and far
=upplying necessary matarial and information requirad in connecton with the
Study Tour.

2. They would also like 1o place on record their sense of appreciation for
the invaluable assistance rendered to them by the officials of the Lok Sabha

Sacretariat #achad o the CoerimiHes.

New Delhi FROF. YIJAY KUMAR MALHOTRA
28 MAY 2001 CHAIRAN
B JYAISTHA, 1923(5) COMMITTEE ON FUBLM UNOERTAKINGS
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STUPY TOUR NQTES OF COMMITT
PUBLIC UNDERTAKINGS

Discussion with the officlala of Contral Warchousing Corporatioh on
18.1,2004 at Chahnal

At lhe outset. the Chalrman, Germmittes on Public Underi2kinge
mads opehing remartks and wakomed the Managing Directer, Central
Warehouslng Gorperatian (CWG) and reguestad him to intreduce himsatf
and his colleaguss to the Gommittee. The CGhaimman, COPU also
raquested 1he Managing Direclor {o give a briel account an the working af
GWC.
2. Dascribing lhe role and obijectives of the Centrai Warehousing
Garporation, the Managing Direclor of CWC Informed the Committee that
the Central Warshousing Carporation was set up in March, 1857 after
enactment of Agricultural Produce (Davelopment and Warehousing) A,
1858, subwequently repeaied and lra—enactad by the Paclamant as the
warehouslng Comporations Ast, 1862. The Corperation hag been deciared
A% & Miti Ratna’ In 1997, as it is a sensiatently profit making entarprise.
The maln objective of the GWE is to provide sclentific sterage Tacllias far
agricultura! Inputs & produce and other notifiad commeditiea. Presently,
the CWG is operating 462 warahousas with Ia total slurage Gﬂpﬂﬂifﬁ'lﬂf
78.8%5 1akhs MTa 82 on 31.10.2000, out of which 55.37 lakh MT capacity ia

s awn constructed capasciy.



FHYSICAL 'LEMDREMAMCE
4. Ever since ils inceplion, ihe Corporation has been gaang pricrity to

Tulil A3 social ¢hjective for providng eciardlc slorage faciliies bt tha
Tareners for tha shrege of agriciEture groduce and =puts at & vary
reasonaidle cosl In erder to i:r-:-:m — subsidise and sustaln its eperadlons in
tha agicultural seclar, the CWS has been diversifping s activilies. 11
rrada el anlry imo oparalion of Public Boadea Warehcases m the |ala
saventies, when the CBEC, asknowlkedgirg the esperdisa of CWC in tha
fild of slorsge and warehc-:-uuing. ident¥fied it 4o acl as a cusindian for
dutigbke geada.

4, In reply 1o a quesbon an the details aboud 1I'|-E nuenber  of
warehousas owned, Hired and in ogen aea a&nd thair everaga sioragse
capecity ard utésation durng each of the Iest 5 yaars, il was stated thai
g8 on 1.1.2003, the Coporation was npﬁ.'affig 435 warehousas wilh a
total capacity of 80.54 Yakh MT Ths ndudes {i1 154 Bonded warehouses
hewing a capacity of T.40 lakh MT, (1] 26 CFS/ICOs having a capaclty of
6.30 [akn MT_; and [Hi) 4 Temperatura Conbrolled Warshouses I;:a'!-ing &

-

capacity of 57.74 4T,

FIMNANCIAL PERFORMANCE
5. Agalnst the authorised capita® of Rs.100,00 crores, tha paid-up

capdal is Rs.66.02 croras. During 19962002, if has paid Dividerkd of 12%

‘0N 1hes paid-up capilal as dividend bo ks share-aalders.



CWC is not dependent upen any budgetary support from the
Government and all its operations / construction plans are met out of
internal generation of resources.

6, The CWC has been consistently making profits since 1967. In the
last 6 years the tarpets fixed for turn-over and profits and the actual

achievements thera against profits hava been as follows -

TARGETS
(Rs. In crones)
YEAR , INCOME ' PROFIT -
1984-85 , 153.51 L 44 .18
1995-96 202.09 ' 52.48 P
1998-97 - : 240.46 L 80.62 S
19897-98 264 .22 85.01 T
1998-99 280.03 81.38
1998-2000 270.B3 45.10 .
R P .
e ACHIEVEMENTS
Cl by {Rs. in crores)
YEAR TURN OVER PROFIT
1084-05 158.81 3B.00D
1995-06 3 20930 - £0.58
1906-07 234.88 84.65
1887-88 25334 - . - 8§7.73
1998-99 25584 41.50
1998-2000 276.34 - 48.30 _}

Consegquent upon 1hé irmptementation nf new economic policy and
the econarnic liberalization pregramme of the Govermment of India during
1997, the CWC fagad cartain challenges, As a result of this, there was a
declining trend and in 1997-98 #9 profit dropped to R3.67.73 ¢rores from

Rs.84.95 crores during the precading year and then to Rs.41.50 crares



durirgy 1#498-61. Howsewe:. [ha CWE has regpansed posibwvely ta fhe raw
chakenges and adusted Hsalf to ihe new economic sduadlon with
dynamism 8ad has amestad the deadining tend sarning a prodt of
Fs.48. 30 crora during 199582004

7. When asked whal targets bawe bean ficed in respect of 1am ovee
and prefil for 2000-01 and what is tha tmerd of echievament o far, he
Committese were Infarmed that as per the Resiged Estimabes and ihe

achievements thera against upio 30U11-0HI0 are given as urnder -

| Targsts 22 por RE 2000-01 | Achbevement upte
0.1 1. 2000 (Prow)
Tusmicrvar f [ncoyne Ra. 31533 Crome Rz 1B7T.33 Crana
Profit . - H.E. G248 Ern.r-a- "Rs. 32.04 Crore

B. When the Committss deswad o trm.-mm steps hawe been lﬂkﬂl:l-
o keep up fhe profebilty of tha Corparabon, the :}:mm’rbee ware
informet nat afferts are baing made o noasse b capecity and also 1he
avarage utilisstion. The awarege ublisation during 2030-01 = eskirmated b
be B4.02 lakh MT as against 55.79 lekh T tast wear. Accordingly, the
percantage of Jtiaarion daring 2000-01 is EEF!'EIEﬂE-E! to be 31% as .agairsi
77% Q3] waar. At presmgtha eslabishment cost conetAuies abaut 624 of
the total expandue of the Carporaban, Fhe Gur_pa;rst-:m hag propased to
intraduce Special VRS, with tha sim of reducing the establishmend coat.

Centinuous effofs are being medse by the Corporation ta divarsify into



diMerart aresg llka Cold Ghaim, Liquid Storage and Seling up of New
CFeMLs e,

g, Thy increase in Lhe capacity hae recubed 1 e Ncraasa m prafl.
VWhen Raked whether tng morease in pmft ia in the 3ama propoflon &8
ihal of siereaesa in capecity and urr-oudr, they nformed that 1ha profil of
the Cemporidion has nol Increased In tha semMe proparsan & the Tumoeer,
malrdy bacauss of staep ncraase in e cwep|l expenddure which 1
piributed meinty to the termendous wicrease In the cael of ihe
Estzhlishmer which iz &n uncantrolable facior. Tha ircresse 1A
Establishmernt cosd has been |:II.;:|E| b raviglon of pay Bealas of the officers
and employees and ako an Becount af proviglons mede for Lhe
subsaquent pay revisior which hat bacore <ua 1o the officara and
amploveea. 1 wes further added that the lheraksation polickes of the
Gevemment bate dlsn aMectsd the lumover a1d tha prefiebildy of e
Corporgtlon. The high prefit vielding Bonded Buiinets gariculary
wirmegad 3 decling ref enby 2ua fo reduckon in fhe e of Cuslem dutles
but alze due ta grent of Custern Bondad licences o privale Sparaies.
Aasther fackor which has affecled 1he prefitabisly of e Copareton 1o 9o
up further in the Drdar meued by the Tarf Agthority for Wleps Fore
[TAMPY vaducing e tardf of GWC at CF5. ._II'-:IF'. o of tha highesl proft
MEKINg cehbers, by rearly 2%, Aa such the gradual expansisn of BErepe

copacity and dbe Imcneass In avarall Alikalon. e olest e nEgatne

affacis wf the abowe faalors, a= milectzd in tna sicady Increa=o of peofts of



the Corporation. Various measures like introduction of VRS Scheme,
keeping the expenses within budgetary limits and no fresh recruitment etc.
have also been inltiated by the Comoration to reduce the overall

pxpendilum as far as possible.

DIVERSIFICATION
10. CWGC has ambiticus pilans for further diversifying its activities into

the areas of aperating a chain of tamperature controlied warehousas for
agro-horficulture  produce, setting up of warehousing faciliies at
International Land Pors and liguid storage tfanks. It alse plans to
mechanize s warshousing operations sn order to provide service with
quality, speed and economy to the satisfaction of its customers.
Continuous efforis are being made by the Corporation {o diversify into
different areas like Cold Chain, Liquit Storage and Setling up of New
CFSs JICDs elc.

11.  As the objectives of the Corporalion are being achieved to a great
extent with 1he opening of warehousing sector to private as well as foreign
participants, the business of the Corporation is iikely to undergo a sea-
change in near future. In addition to playing a vitat role in agrarian
econcmy, the CWC alsc would iike to venture inte sefting up of
warehouses abroad. As at this poirt of time, the same is not allowed as
per the Warehousing Corporations Act, 1962, action has been initiated to

g0 in for amendment of the Act to have enabling provisions included.



12.  Tha CWOC has, at present a pyramidical hiararchy with a large bass
and & narrow top. Tho varloua lavals ara categorized Ino four groupa i.e.
Graup A, B, C & D. The present 881 up of the Corporaticn which consists
of 4 main cadres l.e. General, Technical, Engineering & Accounts is
agequate and satisfactory. However, with a view o improve the efficiency
of the Corporstion and also the compelitivensss of ils services in the
livaralized scenasrio, the Corporation is considering organizational

restructuring.

INTRODUCTION OF FARMER’S EXTENSION SCHEMES
T3. At present, Central Warehousing Comporation is operating two

axtension schemes, namely, Farmers Extension Service Schame (FESS)
and Disinfestation Extension Service Scheme {DESS).

In order to educate the faming community on storage and
preservation of stocks at farm lavel and reduce the avokiable storage
losses, the CWC operates its Farmers Extansion Sarvice Schema (FESS),
wherein the technical staff posted at the Warehouse visits the adjoining
villages andg train the farmers for complete transfer of knowledge an Post
Harvest Technalogy. The Scheme is presently in cparaiion through 20D
rural based warehouses.

14.. Under the DESS, Pest Contral services are rendered at the
doorstep of the farmers, traders, mevchants, hoteliers, Railways, Base
kitchens of Aiflines and Government Establishments, not only for

eradication of the foodgrain pests but alse for control of other pests like



mosguitoes, houseflies, cockroaches  elc, by using eco-friendly
disinfestation measures.

15 When enquired about the possibility of duplication of efforts In
implementation of both the extension schemes, they informed thai the
Corporation operates the above two extension achemes i.e. FESS and
DESS, in clase Goordination with the Central Government Save Grain
Campaign. The staff of Save Grain Campaign, Deptt. Of Food is alsc
associated during the training imparted to the farmers by the CWC.
Although there is no day-to-day coordination with the State Governmert
agencies lika State Warehousing Corporatjons, yet no instances of
duplication of eflorts in implementation of hoth the extension schemes
have come io light.

16. In order to encourage the farming community and motivate them to
avai! public warehousing facilities, the CWC offers a rebate of 30% in Its
storage chames for the fanners’ stocks. A Warehouse Receipt, which is a
negotiabie instrument, is issued to the farmers, who can obtain subsidised

nstitutional credit on pledge of the Warehouse Receipt.

DISINVESTMENT .
17 About the disinvestment, the Committee were informed that the

Govemnment of India is already considering disinvestment in respect of
various PSUs as also the proposals for privatisation or reduction in its
equily in respect of some of the PSUs. However, so far as CWGC is

concerned, providing the warehousing facilities is basically a capitai



intensive activity with low returns. In view of the need to provide storage
facilities 1o various sections of the sconomy at reasonable rates in respect
of siorage of tradilional scommodities, it may remain in the public sector. At
the present, there is move for disinvestimant of the CWC by the

Governmeant.

MANMPOWER
9.  The Cerporation had BS76 employees {1407 Executivas and 7268

non-executives) on the rolis of the Central Warehousing Corporation as on
31.3.2000, as against the total sanctioned strength of 9433, M/s Tata
Consultancy Services has been entrusted with the job of camrying out the
study on corporate restructuring and human resource system. The report
of the consultants has been received and the recommendations are under
examination.

19.  On the guestion of over-staffing in the Corporation, the Committes
wera informed that with a view ta rationafise the manpower, the Beard of
Diractors of ihe Corporation have approved a V.R.5. Scheme and the
same has besan farwarded to the Administrative Ministry for approval. The

schesne would be introduced after raceiving the approval of the Ministry.

QUALITY CONTROL

20, It has been stated in the Annual Report 18399-20Q0 that the Quality
Cantrol Service pravided by the Corporation is of the highest standard in

tha country. When asked what mechanism is avallable in tha Gorporatian



to enaure quality control in the Corporation, the Cammittee wera informesd
that CWC is adopling ab sclantific methods' and preservation techhlgues
for safe storage of foodgralns, fartilizers and alher nolified commoditles in
cornventiohal warehouses, Periodical propihylactic raatmant with appraved -
pasticides such as Malathion, CDOYWP and Dellarnel':hrin it bunderakan to
protect the stocks from any possibility of infestation. The Englnaaring
Divisign is eonstantly menitoring the existing slorage structuras f
warehouses and necessary modifications are adopted in construclion of
the warehouses 50 B8 to protect the stecks from rodentablrds and also far
giving proper meration to the foodgraln stocks. The Research and
Development Divigion is also undertaking project studies an atorage of
fopdgrains by using new dunnage matenals, effieacy of fumipafion by
ohosphin mixed with CO2Z and ales undaneking studies on storags lutaes
In the conventional godowns. Codae of storage practicas is also evalvad as
soon a5 a new commodity 2 accepted for storaga at the warehouses. At
present, CWC has evolved morg than 300 code of storage practices Tor
slorage of nol only feodgraina but alse othar notified commodities. CWE
has aigo evolved proceduresfiwork instructions and best managsement
practices for sampling, grading, analysls and storage / presarvation of
foodgralns apart from storage of ferilizers, seeds and othar notified
commaditins, Diferent methods of atacking accerding to the approved

stack plan= are adopted fur safe storage of all the cormodities accepled

for atorage.



The Quality Control Officers are undertaking periodical inspeactions
of foodgrain warehouses once in 3 months and other warehouses
ocnceftwice in a year t¢ monitor not anly the health of the stocks in our
warehouses but also to sugges! the measures to ensure safe storage and

minimigatioin of storage losses.

. MODERNISATION
21. In regard to the plan to introduce modemn handling methods, the

Committee were informed that the Carporation provides stacking racks for
storage of light/smali cargo to ensure gainfu! utilisation of storage space,
wherever required. The Corporation is also using Reach stackers, cranes
and forklifte etc. to handle importfexport cargo/Containers at its various
CF3s/1CDs, Bonded and Industrial warehouses. The Corporation has
plans to utilise such modern handling equipments at centres, wherever the
same are needed especially at port locations.

The Corporation is also leaking forward 1o the decislon of the
Government of India to make i1 & major player in the field of Bulk Siles
Management where the entire storage and handling activities would be

fully mechanized and computerised.

VIGILANCE
22. The Central Warehousing Corporation has Vigilance Division

which, as pser the Annual Report 1999-2000, conducts preventive and

surprise inapection and during 1999-2300, 47 surprise inspection of



warghouses, ROs. Constriclion Calls and eonstruclion sies have besn
underaken. Wigimnce Dawision racgivad 63 complants and imvesbgatons
have been cormplelad in 67 cagas durirg T998-2000,

3. The nwrtar of ocomplairds  [calegory-wise) meceived by he
Corporaben ared the scton taken an sach somplaimds in iha last three

yaars ara s undar ;-

_EATEGGR? 184798 | ik - e Y {RERK ACTHOM TAKEN
i -, . 15 ] 12 . 1 Closad 14 10 17
B A T 18 RDA® 10 12 2M
i Somin, Aclica
Cab 2 i | 11 Parcing 1 4 18
For sction

*  Regular Deparimarntal Acton,

It may be aaan harefrom that a8 much as 41 vigilance c¢ases oul of
a ot of 81 cases against the Exacutivas in catagery "A' had baen closed.
24, The Committez have bean furlher infarmed of tha fallowing datails
aboat the pending vigilance cases ) No. of Vighance Inguirles peading
(Cral Departrental Inquiies) - 14 sases, (i) Pending CVQ cases - 10
casas, (i) Panting ©H: casas - 12 cases, (iv) Pending Polics Cases - B
casas and (v Pending Deparmental irvesligations - 12 casas [These

also indude 7 references resecved Tram CWE).

COLD STORAGE BUSINESS
25,  Wnem asked whethar Zentral Warehousirg Corpoeatian s

consideriig enterirg nto the cold storage buaznass, the Sommittes were



informed 1hat the Central Warehousing Corparation does, not consider cold
gtorage business to be a wiable proposition due to the erratic power supply
in most of the States and the requirement of caplive generators is likely to
push up the operalional cost of cold starages. Besides, in some states, the
operation of cold slorages is regulaled by State level Acts which control all
aspects af cold siorage operations including the fixation of tariff. As
against this, the private cold storage operators are able to operate the cold
storage viably by adding lce Pianis to the cotd storages and by piferage of
electricity.

26, The Cammittee were further informed that as pe. - sport of the
High ievel Expert Committee submitted in February, ‘T B\ "WC and
SWCs have been asked fo consider investing in speciatised cold chain
facilty, particularfy for exports, depending upon the requirement and its
viability. Thus, the mandate for CWC is to go in for specialised cold chain
facilities for which the absolete coid storage technology that obtains now
in the country is not considered appropriate. The Coarporation, therefore,
needs {0 go in for some kind of a joint venture with agencies specialised in
the High Technology cold chain area. Howevar, the Ministry vide their
latter No.5-16/98-5G dated 11.8.2000 has observed that the scope angd
ambit of the Warehcusing Corporations Act' 1962 does not appear to
permil CWC to set up joint ventures and coilaborations ete. Substantive
provisions in the warehousing Corporations Act 1962 wnuid have

therefore to be amended. Similarly, the Corporation can also translate its



vigion of selting up warehouses abrocad once express provisions
permitfing the same are made in the Act,
27,  When asked tc explain the reasans for storage loss dus to
pilferage, damage dua to rodents and inapprapriate storage methods, the
Committes were informed that there is no starage oss in their godowns
due 10 radents. The storage losses in their warehouses generally otcur
due to drying of moisture and long storage period, .which is a natural
phenomenan.
28. When asked what measures are being taken to prevent storage
loas, they further informad the Committes thet no case of storage loss
pceuring due ta redents has been reported fre - warehouse in the last
% to 10 years. However, stray cases of rede: _able are sometime
reported in our hired godowns ang immediate remedial measures such as
burrow fumigation with Aluminium Phosphide, baiting with various
rodenlicides such as Warfarin and Racumin Powder are undertaken.
Besides, all possible entries of the rcdents intc the godown are also
blocked to get rd of the problem pemanently.

Their R&D Division is engaged in various projects whergin other
methods of radent contral such as development of different types of traps,

cages and rat glues etc. are being tried out.

NEW ACTIVITIES
29  The CWC proposes new activities in the shape of (i) Cold Chain for

Agro-Horiculturat producs, (i} Mechanisation of Warehousing QOperations,



(i) Liguid Tank Starage; and (iv) Bulk storage of fopdgraina at specific
centres in the country.

When asked about the present status of thase projects the
Committee ware informed that CWC has been a part of the core group
which had decided the issue of bulk foodgrain handling and storage
activitiss. The CWC has chalked out the programme for implemanting its
plans far entering the logistic sector, the Atmospheric Cold Storage arana,
Tank Terminal operations as well as bringing out infrastruciure at

-

internaticnal barders for giving boost to the import / export trade.



SFRYALLNS OT THE €O

_tA.L -..J..--| w{.

. The Cowmitice nnts that the Ceatral Warchoisang Corpuratlon was ¢anforeil
sith MulRama {Caicpisy 1) Stann in 1957 m order 1o prant pnhangey fnancial and
aporational sutonomy keeplug in vicw e track recurdd of profilt making by CWC,  However,
cuen ofter a lapee of more (han Uwss yewa, the addifional . powers granted andar e
vini-Rana dispansation could not be exarciiod by the Corporstion, as the Adminixlrative
Ministry had atked the Corporation nol o ¢kercise thoese powers till h¢ Board of Dlreciom
restrisenired to include #t 1anat three Mon-nfficial Par-lime Lirectom. ‘Ihe Comrnlitea fimd that
e mntice of doction of Muu-ulGeial Tan-tione Diveclor i dependent o the smoewmlmnonty ta
e made o the Waehmuing Corporslione Act, 1962, Since CWL has bt scl up &6 2
staniory Corporation, Gie asociation of Honsofficial Pait-time Thireclars is possiblke paly whes
e Acl in amendwd, The Commines, therefors, secommend that the Guvrmenl shoull
invmadialely bring forword a suitald: amendment Tof this purpose wilhin three inonths trom the
dale of preesntation of this Report a3 duw comferment of Mind-Ratna Stotyy right sow haa oo

real muamng Tor the Corporauod,



I | "l g = L

Lo The Committes nate that 111-u.prl:lﬁlabi.lily uf CWC is vn b deeline and ors af
I the siralegivs adupicd 10 Kep Up pralitability @ty ¢ontrol satoblishment cost.  The Cotmantlee
have been infonuwed that the establishment cosl continecs o be abowt 639 of the tolal
expenditura of e Comporation at present. In view of the new practico of weican bonding In
the faciory prendses Heelf, e volume of costom honding business has come dvwn Liepidec
thix, the volume of othor business will further o down with e cntry of the private secior
players nod the ondti-natlonsl Corporations n the Warehousing Sactar.  Thorelions, steff
reduction has to he reanrted to in the Crganisotion by odopting the Valunlary Retirerent
Scheme and by adopting afflcer-onented management techniques. Tha Commiltes note that

the Corpurslivn had appoinicd M Tala Consullancy Servicea Lur vrlstaking o shady on

enpanimmlicam] resliwsluring and cosl snindnission and the Consullani basy sines submiticd

their Report. "The (omiitiee cecomriend thar the recomimendatiang of the Tata Cu_rl.m.llluu'.‘-}' :
Bervices Repoit should be immediately examined amd taken wp for toplanentation.  Thae

Comudttes: Alse vndorslond that the Voluntary Retirommmi Scheme approved by the Board af

Dircaloes hea besy forwarded Lo e Administraiyve Ministry fur approval, The Commitlec

teconuenensd that sxpediious decision should be laken on the prapasal ol the Curperatan hy

the Govartent and (e Voluntary Retinrment Schome should be imphanenied sf the sarliest.

UNETHICAL BUSINESS PRACTICES BY PRIVATE CFS QPERATORS
3. The Committce notc that'a number of private players have entered the

warchausing market, 84 a consequence of liboralisation and the handling agencics have been
reparted 1o be indulging in uncilical b:;si::css practices which has adversely affected the
nerlarmamee of the Container Freighl Stations Operavan of CWC, Jeading to under-piilisation ‘
of their capacity. The Commiiice, therelore, recommend that the Government should cxcrciué
siringent regalations through the Customs and other authoriii;ﬁa ie prevent the private CFS
CUperlors from indulging in uncthical business praclices, so that a hcalthy competition is
generaled. The Commiillee further reconunend that similac arrangements should alse be made
with respect W the bonded warehouses.



PAYMENT
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4, The Commilice note that lhe CFS Operalora are required 1o make paymenl in
respect of the customs stafl deployed at CFS and this has increased the cont of operation. The
Comimiltee undersiand thal he issue has already been taken up with the customa ;ml.huritics by
the Corporation together with ather custodians requesting them not o charge the establishment
charges for the cusloms staff posted at CFS, since CFS aclivillies are an extension of poit
opcrations. The Commities have been informed that so far no faveurable decision has been
taken by the autherities concemed. The Comumittee wish to point out that this ¢lement of
establishment charges for the customs staff makes the wan:hnulaing facility dearer to the trade
and there is no strong teason as to why this has to be charged. They, therefore, recommend
that the authoritics concerned should immcdiately take up this matier for resclution and a
favourable decision should be taken within three months from the daie of presentation of this
Eeport, . ’

5. The Commiltee note thal the Govemnment of India is considering cerlain
amendments 1o the Warclousing Act, 1962 mainly wilh regard Lo providing an enabling clause
[ur ety jinte Joind Ventues, stralegic dliance etc. und also o exteny] the operatons abroad,
The Counukilles reconunend tiat tie Government should finaline the amendments at an carly
date and bring forward the Amendment Bill before the Parliament within three months ﬁ'om_

the date of pressntation of this Report.
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o, T Crmngiliee nelo e o Ceepmbion hee chiadhatd oul 0 nmeber of
arogranames tor ¢he paopees of siecharisation of warshewse operatans, bulk arorsgs o
Taedpramy a0 speciis scenlms, coll clain for ngro-baricubucal pooluce sl ligald 1onk wacge.,
The Comnitice dave hesn efamed Ibet a Core Group had decided Te paue of buli
Twadgaing hamilishp #ul slarapa wdiviliss by construclion of Silo Dulk Storage Tacilivsa which
would raduce bandling Josscs 1x a iwere 1% in comparisom o e wedidonal storage leessd
whizl &0 npta 104, 'Uhe Commdikee seeemmend et the Gorvernenent shesld Zi.l't’l.l'ﬂ-'ﬂdi:amlﬁr
s8ka o decision an the Tndings of the Cone Greap and make CWC a mpges player in the field of
Dulk Silcs Manxzomens wheee lhe eolive clarage and bandfny aclivites would o Lullw
meshacmied ad compurerized,

T The Cosnmiltes lwve beasn hdormesd thet ilere ars b0 vigilance cases pondng,
betree the O, while there are 12 pending CHL caes. The pepding doparimomid -
invertipations sra 12 in numbar. The Comumines sbe Fid that 63 camplaicls were tegistered
in e 1asi haes yunua apainse Group 'J'I.: CHicers and aut of Ihem, $1 cascs were chossd. The
Coouoitize feel that the rale of closure of cases is wey bigh anel Ly desine Lbwt the vigilance
wechanisem gheald be lighicreed fustlier and it ahomld he  lilecally ~igdanl in thelr wark  aml
thers should be proper and sinctres iovestgations cxpetialty I cawes relaning to Senice Offcers
af the Cotprcatian. The Crmmillss regret ta ohierve thar dekailed ceplien wers niod made
weslile W lhe Cupurdles Inorespect of dhe wigilacce enguides, OV cases, CHI
reposyisveatigaans keainss ibe empioyoes of the Corpeeatian alomgmdth detajled rcasons for
chiars W caeden add g Coaunitles Labe & seriows view af the nen oo A I.!'flhl:‘-il' dirsilive
ond desice thnl the dessdled infarmation sbowd be fumished % the Coframitiea withis ans

mgelly 1Tom the dae= wd presencwing of s Ropar to the Padiament,



ANNEXURE 1

TOUR PROGRAMME OF THE COMMITTEL ON PUBLIC UNDERTAKINGS
AS ACTUALLY PERFORMED TO CHENNAIL PORT BLAIR AND CALCUTTA
FROM 17™ TO 22" JANUARY, 2001

{MEMBERS ASSEMBLED AT CHENNAL}

o L Ll e . L L . i B Ry

DATE & DAY TIME VISIT & DISCUSSION
17.1.2001 {700 hrs  Informal discussion with the Officers of
{Wednesday) Nuclear Power Corporation of India Lid.

(MIGHT HALT AT CHENNAT}
1B.1.2001 10K} hes  Informal discussion with the OfTicera of
(Thursday) Central Warehousing Corporation

1200 hrs  Informal discussion with the Officers of
Oriental Insurance Co.Lid.

{NIGHT HALT AT CHENNAD

19.1.2041 0500 hrs  Departure Chennai by CD-7549 for Port Blair

{Friday)
0BOS hrs  Arrival Port Blair

L13Dhrs  [nformal discussion with the Officers of
Airports Authority of India Ltd.

{NIGHT HALT AT PORT BLAIR)
20.1.2001 | 7(H) hrs lnformal discussion with the Officers of
(Saturday) Andaman & Nicobar Islands Forests &
Piantation Development Corporation Lid.

(NIGHT HALT AT PORT BLAIR)
21.1.2001 SUNDAY
{Sunday}
(NLGHT HALT AT PORT BLAIR)
22.1.2001 0800 hrs  Departure Port Blair by CD-7286 for Calcutta
(Monday)

1000 hrs  Arcival Calcutta :
1200 brs  Informal Discussion with the Officers of
National [nsurance Company
DISPERSAL



COMPOSITION OF THE COMMITTEE OM PLBLIC UNOERTAKINGE

FROM 177 TO 22™ JANUARY, 2001

8 NQ. DATE/PLACE OF JOINING DATE ! PLACE OF
LEAVING
CHAIRMAN
PROF ViJAY KUMAR MALHOTRA 16.1.01 210
CHENNAI CALCUTTA
MEMBERS 1LOK SABHA
2. SHRI S 5 BARWALA 16.1.m 22.1.1
CHENNAI CALCUTTA
3. BHRI DHARAM RAJ SINGH PATEL 161.01 | 22.5.01
CHENNAI CALCUTTA
4, BHRIK. E KRISHNAMURTHY 17.1.01 22.1.01
CHEMNA CALCLATA
5. SHRI RAM TAHAL CHOUDHARY 17.1.01 22.1.0
CHENNAI CALCUTTA
8. SHRI SUDIP BANDYOPADHYAY Pran 18.1.01
CHENMNAI CHENHNAI
REJCIMED QW 22.1.01
AT CALCUTTA
7. 8HRIVILAS MUTTEMWAR 17.1.01 22.1.0m
CHENNAI CALCUTTA
8. SHRI TAR!T BARAN TOPDAR 17.1.01 21104
CHENNAI PORT BLAIR
REJOINED ON 22.1.01
AT CALCUTTA
8. SHRID. P. YADAV 17.1.01 221.M
CHENNAI CALCUTTA
10. SHRIR. L. BHATIA, 18.1.01 21.1.01
CHENNAI PORT BLAIR
11. SHRIR. P. RUDY 20101 210
PORT BLAIR CALCUTTA
MEMBERS RAJYA SABHA
12,  SHRI JIBON ROY 17.1.01 20.1.01

CHEMNAY

PORT BLAIR



13 SMT AMNIKA SCNI 17.1.01
CHENNAJ

14 SHRI RANJAN PRASAD YADAV 17.1.01
CHENMNA]

15, SHRI K. KALAVENKATA RAC ) 17.1.01
CHENMNAI

16. 5H SATISH CHANDRA SITARAM PRADHAN 17.1.01
CHEMNNAY

SECRETARIAT

1. -SHRI 5. BAL SHEKAR, DIRECTOR

2. SHR! KAKKAR, UNDER SECRETARY

4. SHRI RAJXUMAR, UNDER SECRETARY

221.01
CALCUTTA

19.1.01
CHENMAL
22.1.01
CALCUTTA

211m
PORT BLAIR



